NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 17.11.2020 (TUESDAY)

COURT — 111 (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member

(Technical)
For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Ketan Anant Raj & Anr. Aditya Diwan Geeta Lundwani-R1
(Ins) No. 599 of Vs. Janak Shah-R2
2020 Dhanshyam Kantilal Patel
Liquidator of Krishnai Hospital Pvt. Ltd.
& Ors.
2. Comp. App. (AT) | Alok Kumar Kuchhal Alok Kumar Kuchhal | Aditya Dewan
(Ins) No. 638 of Erstwhile Interim Resolution Gaurav Srivastava-
2020 Professional R5
Vs. Heerika Shukla-R6
Charming Apparels Pvt. Ltd. & Ors. Gaurav Srivastava
Aditya Dewan-R7
3. Comp. App. (AT) | Sanjay Kumar Choudhary Praveen Mahajan Anshuj Dhingra-R1
(Ins) No. 755 of Vs. Vinod Chaurasia-IRP
2020 Creative Infraheights Pvt. Ltd. & Anr.
4, Comp. App. (AT) | K.N. Shamsudheen M. Giresh Kumar M. Giresh Kumar
No. 91 of 2020 Vs. Anil D. Nair-R1
Kasmisons Builders Pvt. Ltd. & Ors. Millu Danda Pani-R2
& R4
Shekhar G. Deavsa-R3
5. Comp. App. (AT) | Vamsidhar Maddipatla & Anr. R.V. Yogesh Suhita
No. 108 of 2020 | Vs. Mukhopadhyay-R1
Teckbond Laboratories Pvt. Ltd. & Ors. & R3
G. Rama Chandra
Rao-R2, R4 & R5
6. Comp. App. (AT) | Brookefield Technologies Pvt. Ltd. & Arun Sri Kumar Arvind Kumar
No. 110 of 2020 | Anr. Gupta
Vs. Aanchal Basurri-R1
Shylaja lyar & Ors.
7. Comp. App. (AT) | Ankur Jain Puneet Singh Bindra | Swetab Kumar
No. 159-161 of Vs.
2020 Yogesh Bothra
8. Comp. App (AT) | Balwant Singh Kanda Satyavikram Shekhar Gupta
No. 172 of 2020 Vs. Kamal Khatta-R1,
Kanda Auto Pvt. Ltd. & Ors. R2 & R3
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-

Registrar
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